
PAUSA 1, 1881 (SAKAl 

MESSAGES FROM RAJYA SABHA 
Secretary: Sir, I have to report the 

following messages received from the 
Secretary' of Rajya Sabha:-

(l) 'In accordance with the pro-
visions of sub-rule (6) of rule 
162 of the Rules of Procedure 
and Conduot of Business in 
1Ibe Rajya Sabha, I am direct-
ed to return herewith th.· 
.sugar (Special Excise Duty) 
Bill, 1959. which was passed 
by the Lok Sabha at its sit-
ting held on the 17th Decem-
ber, 1959, and transmitted to 
the Raiya Sabha for its re-
commendations and to state 
that this House has no recom-
mendations to make to the 
Lok Sa bha in regard to the 
said Bill.' 

(2) 'In accordance with the pl"O-
visions of sub-rule (6) of rule 
162 of the Rules of Procedure 
and Condu"t of Business in 
the Rajya Sabha, I am direct-
ed to return herewith the 
Mineral Oils (Additional Du-
ties of Excise and Customsj 
Amendment Bill, 1959, which 
was passed by the Lok Sabha 
&t its sitting held on the 18th 
De"ember, 1959, and trans-
mitted to the Rajya Sabha 
for its recommendations and 
and to state that this House 
hlls no recommendations to 
make to the L'Ok Sabha In re-
gard to the said Bill.' 

(I) 'In accordance with the pro-
visions of sub-rule (6) of rule 
1112 of the Rules of Procedure 
and Condu~t of Business in 
the Rajya Sabha, I am direct-
ed to return herewith the 
Indian Taril't (Amendment) 
Bill, 1959, which was passed 
oy the Lok Sabha at its sitting 
held on the 17th December, 
1959, end transmitted to the 
Rajva Sabha for its recom-
mendations and to atate that 
thia House has no recommen-
datlona to make to the Lot 
!!I.bha in regard to the uid 
Bill.' 

D(AI) L.S.D.-5.· 

IUD hra. 

COMMITTEE ON SUBORDINATE 
LEGISLATION 

SEvENTH REPoRT 

Sbri Sinbasaa Singh (Gorakhpur): 
I beg to present the Seventh Report 
of the Committee on Subordinate 
Legislation . 

ESTIMATES COMMITTEI!! 

SIxTY-EIGHTH, SIXTY-NINTH Am> 
SEVENTIETH REPORTS 

Shrl Dasappa (Bangalore): I beg to 
present the following reports 'Of the 
Estimates Committee: 

(i) Sixty-eighth Report on the 
Action taken by Government 
on the recommendations con-
tained in the Thirty-ninth 
Report of the Estimates Com-
mittee (First Lok Sabha) on 
the Ministry 'Of Defenoe-
Bharat Electronics C Private) 
Limited, Bangalore. 

(ii) Sixty-Ninth Report on the Ac-
tion taken by Government on 
the recommendations contain-
ed in the Fourth Report of the 
Estimates Committee (Second 
Lok Sabha) on the Ministry 
'Of Education-Elementary 
Education. 

(iii) Seventieth Report On Ihe AI:-
tlon taken by Government lID 
the recommendations contain-
ed in the Sixty-t1rst Report of 
the Estimates Committee 
(First Lok Sebha) on the 
Ministry of Transport-Inland 
Water Transport. 

Sbri T. B. Vltlal Rao (Khammam): 
May I seek a c1aritlcation? These re-
ports were submitted to the Hou .. 
early in 1957. Now we are at the 
fag end of 1959. Thtat means it haa 
taken nearly three years. Questlonl 
on these Estimates Committee 'ecom-
mendations are not admitted hecauae 




